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It has been the policy of my Government that all allegations
pertaining to corruption should be thoroughly inquired into. Accordingly, the
CBI is inquiring into this whole matter and it would be premature to state
anything till the inquiry is complete.

As Hon. Members are aware, the CBI has full functional autonomy
and, under the recently enacted Central Vigilance Commission Act, the
superintendence of the CBI in relation to offences under the Prevention of
Corruption Act, has been vested by the Government in the Central Vigilance
Commission.

There should, therefore, be no fear or misgiving regarding the
independence of this inquiry.

I would like to assure this august House that the truth will soon be
out and the law will take its own course. Thank you.

SHRI PRANAB MUKHERIJEE (West Bengal): Sir, as per practice,
normally, we seek clarifications to the Statement made by the Minister. But as
this matter is a serious one and it has been agreed by both sides, we would
like to have a discussion on this issue. Sir, this discussion may take place
tomorrow, if the Government can allocate some time for it.
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Now, we shall take up further consideration of the Motion moved by
Dr. Murli Manohar Joshi on the 9" December 2003 on the National Charter
for Children, 2003, laid on the Table of the Rajya Sabha on the 5" December
2003.

GOVERNMENT MOTION
On National Charter for Children, 2003 - Contd.

SHRI M.P. ABDUSSAMAD SAMADANI (Kerala): Sir, it is a very
important move concerning our policy on children. Thank you, Sir, for
permitting me to take part in this discussion. Sir, the fate of the children in the
country, by all legislations and the so-called reformative moves, still remains
very pathetic and very unfortunate. The hon. Minister, as also the
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entire House, is aware of the fact that in the last decade many developments
have taken place against the security and the well-being of the children
community.

Sir, I would like to draw the attention of the hon. Minister towards
the sexual exploitation of children. There were shocking reports about child
pornography, and also about the process of children being used as a tool for
sexual harassment and sexual exploitation. Sir, recently, one major daily
carried a detailed report on the sexual exploitation of children that was going
on in the coastal regions of the country in relation to tourism. Sir, sometimes,
tourism, in our country, is used as a tool, or as a cover, to indulge in any kind
of immoral and anti-human activity. Children are working in these coastal
areas for their livelihood. The so-called tourists and some people of our own
country who act as agents, use these children for very nasty business that is
related with sexual exploitation. Sir, I think, the hon. Minister and the
Government will take note of it and strict measures will be taken by the
Government to check this unfortunate process that is prevailing. Sir, another
very important matter is with regard to the television. That has already been
mentioned here by many senior hon. Members, who have already taken part in
this discussion. Sir, modern man and modern society cannot go forward
without such instruments of information technology that has rendered
revolutionary influence on the contemporary society. But, Sir, at the same
time, this good instrument, is used again for negative purposes. Sir, the
professors of the famous Trinity college of London conducted a research on
the impact of television upon the minds of children. Then, Sir, they published
a very detailed report of their research, and three things were underlined in
that report on the impact of television upon the mind of children. First of all, it
creates alienation in the children community. They feel isolated.

Sir, because of the so-called mechanical influence--everything is
mechanised nowadays-we are missing, day by day, the morality and the
human face of life. There will be a feeling of alienation among the people.
The psychiatrists and the philosophers of the last century had already
emphasised that in the coming century there would be an unfortunate situation
of alienation. Man will be alienated from his work, from his society, from his
tools of work, from his own self, and, Sir, the television is helping that
process.
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The second important thing emphasised by the Trinity College
researchers was that this creates drug addiction in the children. That is quite
clear. We need not go into the details of that.

The third point concerning the television influence which was found
by the researchers and which is quite alarming is that it snatches away the
ability of speech from children. Sir, a man's ability, a man's personality is very
much based on his ability of speech. There is a famous saying in Sanskrit “
A, T o, T $YFH, P YU, YU I+ F, [Iels, which
were used in the olden days can be translated into the so-called things which
are nowadays used by a modern man for cosmetics or for making his life
outwardly beautiful. There are so many things. But it is the word, it is the
vachan, it is the utterance that makes his personality great. And the television
snatches away that right and ability from the children.

Another important thing to which I would like to draw the attention
of the hon. Minister is the effects of education. Education is not imparting the
moral values of harmony. If we are very serious about the future of our
children, the moral values are to be inculcated in their minds. It is said that the
future of a country is built up neither in the political platform, nor in the
Parliament, but in the classrooms. So, the classroom and the curriculum have
to be reformed. In every part of the country, at some time or the other,
unfortunate incidents are taking place, concerning communal strife or
communal violence. To check it, the children have to be, from the very
beginning, from the childhood, taught great values of fraternity, harmony and
brotherhood. To build up their personality, moral education has to be
imparted. Instead of that, what is happening nowadays is that only the text
books are becoming heavier. The text books are becoming a great burden on
the children. I would like to draw the attention of the hon. Minister of Human
Resource Development to the fact that the size of the text books is increasing.
So many times, we have made complaints about that. The burden of the
school bag which the children of the Central Schools have to carry is
increasing. The hon. Minister himself knows that many times, we made
complaints about it, and even during the interactions and the discussions with
the educational experts, with the educationists and academicians, we used to
point out this fact. We do not know why this is happening. But they are, again
and again, increasing the burden of textbooks. A child, either a boy or a girl,
who goes to the school in the morning has to take a very big bag full of text
books, but, Sir, that does not
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make any serious contribution to his mental growth, to the growth of his
intellectual faculty or to the growth of his internal personality. Instead of that,
so many things are just injected and imposed upon the personality of our
children. Sir, the syllabus has to be made simple. Though we have to. keep
pace with the international standards, we admit, at the same time, the feelings
of the students, the feelings of the children, at a tender age, have to be taken
into consideration.

Finally, I would like to draw the attention of the hon. Minister,
through you, Sir, to the problem. The children are now facing the negation of
love, the negation of human feeling. There was a time when we used to make
allegations against the west that they were compelled to open rescue homes
for the old and that they were denying the rights to the old people, the old
parents. But now, what is the condition in India? Every panchayat in the
country is thinking of starting rescue homes for the old parents. The children
are not ready to accommodate them in their own homes. In Kerala, in
Malayalam, we used to call the head of the family "Karanavar" "Karanavar"
means the great guardian. Even such Karanavar's place is missing nowadays.
Everybody is confined to his bedroom and to his television. Nowadays,
people are ready to weep for a patient appearing on the mini-screen. If a
cancer patient comes on the mini-screen, people are ready to weep. Men are
weeping with tears in their eyes and women are ready to weep even through
their noses. But how many of them will be ready to go to their neighbourhood
and touch a person who is really a cancer patient and offer some kind of relief
or, at least, utter some consoling words? This kind of artificiality is seen in the
society nowadays. The children are falling prey to this kind of artificiality.

(THE DEPUTY CHAIRMAN in the Chair)

Madam, there is an increase in the number of rescue homes for the
old- Actually, if we go into the real causes of the situation, we will find that
the children are not able to get their due share of love in their young age. In
these days, a child is only a marks-producing machine.

THE DEPUTY CHAIRMAN: Marx!
SHRI M.P. ABDUSSAMAD SAMADANI: Examination marks.
THE DEPUTY CHAIRMAN: Oh! I see.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT,
MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF
OCEAN DEVELOPMENT (DR. MURLI MANOHAR JOSHI): Madam, he
doesn't mean Karl Marx.

SHIR M.P. ABDUSSAMAD SAMADANI: No.

THE DEPUTY CHAIRMAN: Coming from Kerala, you can expect
that.

SHRI M.P. ABDUSSAMAD SAMADANI: Suppose the child gets
"A" grade today, and if he gets "B" grade tomorrow, the parents are not ready
to look at the child. The parents will ask, "What happened to you?'. There is
some kind of pressurising and suicides are taking place. Recently, in Kerala, a
boy committed suicide because he was not able to score the marks that his
parents and the teachers were expecting.

SHRIMATI SARLA MAHESHWARI (West Bengal): It is happening
everywhere.

SHRI M.P. ABDUSSAMAD SAMADANI: Yes, it is happening
everywhere. The personality of the child is calculated and measured only on
the basis of marks. There are instances of great leaders of the country, great
leaders of the world, great men of letters and great artists, who had failed in
the examinations in their childhood days. They had failed so many times. But
later they achieved great things in their lives. Nowadays, the world, the
community, the society is not ready to look into these factors. Instead, they
are pressurising the children. The children are sent to boarding schools. They
are just like a jail for them. What is his duty there? His duty is nothing but to
score marks. The children are not getting a chance to look at the stars, to look
at the nature, to enjoy the beauty of the world. All the doors are kept closed
and some kind of artificiality is being encouraged.

What I would like to point out here, Madam, while concluding my
simple and humble remarks, is that there is a great need for humanisation of
life. Then only will the children be safe. Everything needs to be looked at
from a human angle. Whatever is a plus point for human life is good for
people of all ages, including the children. Everything that is negative to
human factors causes destruction, spoils the society and leads to decay and
collapse.
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When we study the history of great civilizations, the great
civilizations of the world were not destroyed by the external forces. Prof. Arnold
Joseph Toyenbee, in the ten Volumes of his masterpiece work, the Study of History,
says that it was the internal forces of disintegration, immorality that paved way
for the final destruction of great civilizations of the world. So that is what we are
experiencing nowadays. Everywhere the rigour and vigour of power is used as a
tool to harass various groups of people and the children. The poor and innocent
children have become a prey to this kind of harassment. I may conclude by
quoting a couplet from Allama Igbal. He says, "It is the great lesson of history that
every time the intoxication of power is harmful.'

ARG -U-IHY BT Ig, TITH-U-3T5Tell &

It is the great message of the history of nations
ARG -T-SHH BT IE, TATH-U-3TSTell &

The stories of civilization, the stories of societies give us this
message that

HT%H'Q'W. T |
The people of wisdom please think

TRAM-Y-Feddl & WRATD

The intoxication of power is highly dangerous.

My humble request is that every effort to use the intoxication of power
against the poor and innocent children has' to be checked and checked strictly. I
hope the hon. Minister and the Government will come forward to take very strict
and urgent steps to bring a check upon this process of inhumanisation and bring a
new morning of humanisation by which our children can be saved. Thank you.

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Madam, I welcome the
Government's policy and also its effort to come forward with a Bill to help the
children. Here I would like to emphasise that it is the children who are the pillars of
this democratic country. On this occasion, I would like to suggest that the most
important thing for the Government is to see to it that no child is left out without
education and without minimum support. In our country, there are children who
have parents, who have other facilities and who have an opportunity to go to
schools. But there are some other
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children who are orphans, who are found on the railway platforms and on
roads without clothes and they are in very pathetic conditions. While framing
a policy for children, the Government must see to it that those unfortunate
children would be given top priority who are found without facilities. I would
like to say that there are children who have parents and other supports, but
they do not go to schools due to lack of knowledge or due to some other
reasons. Most of the labour class families do not send their children to
schools. It will take a lot of time for the Government to provide education to
all the children in the country. But the Government must see to it that the
children who do not have any support and who are orphans, are given priority.
That is very important. The most important thing which the Government
should do is, they should inculcate a philosophy in the minds of the children at
the young age, at the elementary school level, that they must become great and
big people. You should inculcate in the minds of the children at the young age
that your future should be such that the nation, the society, the parents should
feel proud of you. These things should be inculcated in the children at the
elementary school level.

But what we find at the elementary school level, what is given in
their books, is such things like what is 2 x 2 and so on. That kind of an
education is alone imparted. The fundamental thing is that the educational
system should be modified in such a way that a child grows with a dream of
the future. He should feel, "Yes, I am a child of this great country. One day I
will go to school, go to college, and after getting a graduation degree, I must,
become a big personality." This should be entered into the mind of the child at
a young age. So, this is another important thing which the Government should
bear in mind. Thirdly, these days, as some of my colleagues here have
mentioned, the T.V. programmes are misleading the children; the children are
inspired to move on a wrong path when they see unwanted advertisements and
obscene scenes. The Government should bear this in mind and see to it that
the Information and Broadcasting Ministry set clear-cut policies and ensure
things in such a way that a child is not misled or is not inspired to go on a
wrong track.

Madam, I am glad that our hon. Minister, Dr. Murli Manohar Joshi,
has already got a commitment to see to it that a child is moulded well, for
which he has come forward with this Charter, and we welcome it. But, I want
to add here that in addition to this, there must be a time frame, and the time-
frame should be such that, say, by the next academic year, a
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change is made at the elementary level and a subject is included which would
train the child to mentally grow into a big, responsible citizen of this country.
Also, if we do not pick up the vagabonds, those children living on railway
platforms and streets, they would become harmful citizens of this country. We
are happy that the subject on children is taken. But, while taking up this
subject, you have to see to it that some money is provided; some financial
support should be given to the families of these children so that these children
get minimum of education and have some decent clothes to wear. We all
know that a lot of crimes are taking place in the country because the children
are not trained properly in their childhood, and they are put on the wrong
track. This is another important thing to be taken care of.

Lastly, a vagabond child and the child at the elementary level should
be trained mentally and we should inculcate in them the philosophy of
becoming a good citizen. This feeling must be imbibed in their blood.

With these words, I hope the hon. Minister will bear my suggestions
in mind. Thank you, Madam.

THE DEPUTY CHAIRMAN: Joshiji, I wanted to speak on the
subject, but I will have to ask the Chairman to preside. Anyway, I would like
to give one suggestion. While talking about the curriculum, there is a bias.
When a boy is asked, "Where is your mother?", he says, "My mother is in the
kitchen*. When he is asked, "Where is your father?", he says, "He is in the

"o

office".

DR. MURLI MANOHAR JOSHI: Those things have now been
removed from the Central books.

THE DEPUTY CHAIRMAN: If you have done it, it is good. But I
would like it to be more publicised. People still go on by the repeated notion.
The second thing is about the children being used in terrorist activities. The
little children are given arms to use and kill. We should take care of this also.
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SUHTI : 31T T8 HIEY, HUR dTel BT IRT | I8 TR WA HEAy,
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THE DEPUTY CHAIRMAN: Now we have only three minutes left
for lunch. The next speaker can speak after the lunch hour so that his speech
would not be incomplete. If the House so agrees, we can adjourn the House
till 2 o'clock, for lunch.

Mr. Cho. Ramaswamy has requested that he wants to speak early.
So, I would ask Mr. Raghavan to be kind enough to allow Mr. Cho to speak.
The next speaker would be Mr. Cho Ramaswamy.

The House then adjourned for lunch at fifty-eight minutes past twelve of the
clock.

The House reassembled after lunch at six minutes past two of the clock, MR.
CHAIRMAN in the Chair.
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AT | ...(FIT)...

SHRI CHO. S. RAMASWAMY (Nominated): Mr. Chairman, Sir,
though I don't have the pleasure of addressing many Members, I do have the
privilege of addressing the Treasury Benches and the Opposition Benches.
During the debate, much stress was laid on the education of children.

[THE VICE-CHAIRMAN, SHRI NILOTPAL BASU, in the Chair]

But, I am afraid, we are failing to realise a crucial drawback in the
education of children in the country. And, that is our failure to provide the
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right kind of environment, conducive to education, to millions and millions of
children in this country. The rich send their children to the best of schools, and
also provide right kind of atmosphere to study at home. The middle class
people have to make certain sacrifices to send their children to good school,
but still they manage it because they can bear it. But, those living below the
poverty line or just above it are not able to send their children to schools. If at
all they send their children to schools, it is to second-rate schools, where the
teachers are third-rate and it ends in the fourth-rate education, and it is the
first-rate problem of the country. I feel it is a first-rate problem because, in my
opinion, half-baked education, indifferent education is worse than no
education at all. A person who is not educated, no doubt, remains ignorant.
But a person who is indifferently educated, who is badly educated, not only
remains ignorant, but also becomes arrogant. Bharthrahari, in his Neeti
Shatakam, said, "It is easy to convince a man without knowledge; it is easier
to convince a knowledgeable man; but even Lord Brahma cannot convince an
arrogant man, with half-baked knowledge. 3f=l: JUHRIH: JEIRHANRIEI

faRys: squgﬁq*u‘ eI R 9 i |1 Agnya : Sukamaaradhya

Sukatharamaaradhyate Visheshgya Gnamalavathurvidhaghdam Brahmaapi
Naram Na ranjayathi. The children from the poorest sections have to live in
slums or in some God-forsaken place, if they are living in villages. They live
in such poverty that everything is a problem in their homes — from water to
electricity, from food to roads, from medicines to clothing, from festivals to
funerals, everything is a problem, and because of that there is a constant
tension in the home and in the neighbourhood.

Added to this are the social evils like illicit liquor distilling,
bootlegging, gambling etc. You name the vice and you can see it there. And,
worst of all, every person in such a locality belongs to one political party or
the other, thereby giving one more cause for tension. Now, how can we expect
the children living in these localities to compete with those children who are
blessed with a much better environment that is suited for education? It is
unfair. I would say it is a cruel joke to expect these children to compete with
better-placed children in education. The only way in which we can solve this
problem is by providing residential schools to the poorer sections of society,
to the deprived classes, irrespective of caste, creed, community or language.
The residential schools need not be posh affairs. Provision of basic amenities
like an asbestos shed, four uniforms in a year would be sufficient.
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THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Sir, if you
yield for a moment, I just want to inform you that there are nine Members on
this 'others' column and we have total forty minutes for that. So, roughly you
have five minutes, which you have already exhausted. ...(Interruptions)... I am
not stopping you.

SHRI CHO. S. RAMASWAMY: Can I get five more minutes?

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): It will be
difficult to give you five minutes. If you can wind up in 2-3 minutes, it would
be better.

SHRI CHO. S. RAMASWAMY: All right, Sir. Then my appeal is
that we should provide residential schools to the deprived classes. That is the
crux of my appeal. Thank you.

SHRI V.V. RAGHAVAN (Kerala): Mr. Vice-Chairman, Sir, thank
you for giving me this opportunity to speak. Sir, adoption of a National
Charter for Children is a welcome step. The hon. Dr. Murli Manohar Joshiji
has stated that a high-powered Commission is to follow. I hope that the
Commission will have sufficient teeth to deal with the welfare of the children.
A Commission without teeth would be of no use. One of the problems faced
by the children of our country today is that they have to live under a disturbing
cloud of hypocrisy of the elders. When question papers of examinations are in
the market for sale, how can you expect a child to be honest? The children
closely watch the contradictions in the words and deeds of our leading
personalities. They preach something and do just the contrary.

Our children are faced with so many discriminations. Let us begin
with the religious teachings. One religion teaches that if children don't follow
it's preaching, they will go to hell. All the other religions say the same thing,
that if a certain religious preaching or belief is not followed, then, they will go
to hell. So, instead of instilling love in the minds of children, in the name of
religion hatred is being preached from the very beginning.

So, from the childhood itself, instead of love, some kind of hatred is
imparted to children's mind in the name of religion. Another thing is caste
discrimination. We still have caste discrimination in all the States. In some
States it is more; in some States, it is less. And, that discrimination is
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going on among the children also. Before Independence, when Independence
struggle was on, there were powerful social reformers and they did a very
commendable job about this evil, the evil of caste, the evil of hatred.
Unfortunately, after Independence, such powerful reform movements are
lacking. That is why this kind of discrimination still continues. We must be
ashamed of it. This discrimination continues to prevail in our society. Another
point is, we have so many laws; the laws which are ignored rather than being
implemented. We have prohibited child marriage, but what we see in the
media is several VIPs participating in the child marriages. The prohibition is
challenged openly, but nobody cares to check it. The number of child
marriages is going up year by year. It is not decreasing. (Time bell) Sir,
unfortunately, the time was unlimited till now, but when we, 'the Others' come
to speak, time-limit is enforced on us. You are a powerful person, you can
enforce it..(Interruptions)... But this also is a kind of discrimination.

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): I don't want
to point out ...(Interruptions)...

SHRI V.V. RAGHAVAN: Okay, Sir...(Interruptions)...

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): See, I cannot
be held responsible. I have explained to Mr. Ramaswamy also how much time
has been allotted and how it has been distributed.

SHRI V.V. RAGHAVAN: Sir, I am only pointing out that for the
last two days, unlimited speeches have been going on..(Interruptions)...

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): So long as I
am in the Chair, I can explain my conduct.

SHRI V.V. RAGHAVAN: Okay, Sir, I am concluding. We have
prohibited child labour. Where has it been implemented? Under our own nose,
child labour is going on. What a pitiable sight it is to see small boys of 8, 9, 10
or 11 years of age carrying heavy loads on their heads! Who is challenging it?
Has any step been taken by anybody to implement this Act? No, Sir; nobody
is interested. It goes on like that. For lack of time, I cut short my speech and
say that all the Acts to safeguard the children are being ignored as the children
themselves. So, some steps need to be taken from the top to implement the
existing protection laws.

Another thing is we have so many institutions for welfare of mother
and child. It is a pitiable thing to see that those institutions are not
functioning properly.
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The mother and child welfare centres, the basic health centres in the
villages, they are the lot which is ignored by everybody, by the local bodies,
by the State Governments and by the Centre Government. They say they are
not able to do it due to lack of resources. The lack of resources is the
justification for everything. So, these are the things about which we must do
something. Instead of giving lectures to others, we must find some resources.
Both the Centre and the States should work together and see that these
institutions like mother child care, the Anganwadis, etc., function properly.
The children between the age of 0-6 years are an ignored lot. This is the lot
which is ignored by everybody. We may lecture anything, say anything, but
the basic minimum things are being ignored. So, my earnest request to the
hon. Dr. Joshi is, do something to implement the laws made for this purpose.
Do something to activate the basic welfare centres that are functioning today.
If you do that, Sir, a lot can be achieved. That basic thing is being ignored.
That is the main thing which I had to point out. I have got some other things
with me, but I would keep it to myself, and I will communicate it to the
concerned authorities. Thank you, Sir.

#t vidHR I AR (AT d) : gRaTe, IuaWedd qeled |
TEISY, 31TS J9d dex BR fiegd IR 4f 81 &1 8, 39 IR 8HR Hoiig +
9gd 9 $el © | H Rt 9 iforll 1 S -+ | Sl 9 U 3fsa ©, S5
D1 AR H3H ST BT AT D BRAT AT § Fifeh WA, §1 DI STa1d H31 Sl
P B H A8 ARG, W R ¥ w9 9 ugel 91 9% € 5 R dOmes
JAHIR &b Sl WM a4 &, 39 T DI SIS 4 UIYele held M1l & | 78ied,
3T BHIRT JATETET |l BRIS 3 AfAP © iR 2020-2025 T 89 G114 9 A TSI
AT dTel < BT | 31 9T A IE IMETGT &<t SITQIT qd THATT TS Sif 4
T 91G, I8 HIIATT Tl B 37T 7 §9 d1ex A Sl $© a1 [l s 8, d
Ig 3T A1 B, AT S1d T SITAET B DHeldl el (bl Sl ad ddb Q4T
PIs W I BIHATT Ta| 81 FhdT iR s 50 ATel F 331 9978 o I8 8l &1
FHT T | gAY TS AT BR e @t S e 8, S9 H I8 919 37l @
o5 a1 3y aRAR FRARTT == o1 feFd IEd € | 3FR 11T I8 78] B Al
AT 3N AT Al AR AT ¥ 37T b Y AR A Rp ol T81 8l |

A 91, 3179 &b $9 FTCX BT AXPR & &% [SUICHS & A1 Fd ¢ |
31T BIg 4T FSUTCHE AT, I & A1 39 BT WY & | Sl ga) WAl bl
TR B P folY MY & TSR BTSN F, GN feurcHed & Ad-fHam 4
IS BTH BN - 3T 9 d¥E BTH B Gdbd & ol MY BT T el el 2,
AT 3R IH A & PHHI I8 MY Al R AT &b @I YTe I8 ST |
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TR a1 S 31 BISIfSvH & dae gl 8, 98 I8 © fb dex 3w
CTH BT Wl Shg BIHR BT HIAT | BT I8 He H 9gd 16| 1d & (b bs
3IR 157 $hg FAATBR BT BN, i § S@dl § 3R # A< g 1 et &
e # g 98d Gf¥ehel 81 X81 & | 3R g I 37 Agdl AR W Bl [l
NP A Aol T8l ST YT deb deb I ST IR 3 XIS & d Rt 311 81 %8
ST |

HEIEY, it 91d & IR | g9l @t wRaRer @Y ue gierardl srevd
2 Rrer aiR Rren & wpat & ol dietsi, A oo # e gaer w1 T
2 1 T 3 AR e ifcy |, fren R 1 oiifa & frvrel e € 2
Hbl & ? DT Il SRR TS R8I & , I8 BAN SAATHE ¥ =T 3R S VBT ¢ |

HEIGY, Y8t W TP T TNl o1 IR TIIH, HRgey 39 F IR H 3iiR
[l AR 7 59 IR f&a1 gabe 3 off fF IR 17 iR IR </ foodt a0 |
g5 fY I | 9 I8 Paxd Bl a1d © | SHBI 319 el Aehal © Al SR qa ol
BT IR HRY, AT S7H H T 1St Wragr! & 910 BT d1adl g Wd-
Pe 4 g pucifcd RYRT 1 U] @ & | IR IR &4 I8 Y- 4 3711 8
S gR figwar Raert € 379 ' farer RaRe 1€ €1 a1 97 frer RaRke
3R AR SIIH, 39 d19 H FHI B I I8 ST IS b 8, TR 84
I8 IR T, IR I §8 BN, Afhd WoA-Pa 4 g4 U0 7 38 WY | I§ g9RT
TSI HHGRI &, MMIDT $HH ST TS |

HEIEY, IMRER # # w1 g F I AR S @ 991g 2, i faet ur
[T P! A PRAD! [EF T W & T 81 ? I8 a1 IR IR A1 AT

ff IoTE T | IT MU I A< oISt U B ¥, Afh 59 T ST A1
HR DI fRFId 21 I T4 T WX ATl I AT HIHATS -] 8 |

Y o W R o, 9 #9 I81 Udhe By | S5 Iea] & A1 SMYHT
gIATE PRATE |

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU) : Before
proceeding to the next Speaker, as per the business list for the day, we will
have the Supplementary Demands for Grants, 2003-04.

Supplementary Demands for Grants (General) 2003-04

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI ANANDRAO VITHOBA ADSUL) : I beg to lay on the Table a
statement (in
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